IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
JODHPUR BENCH AT JODHPUR

"~ 0.A Nos.531/2011, 530/2011, 529/2011, 532/2011, 533/2011, 534/2011 with MA

142/2012, 535/2011, 536/2011, §37/201, 53i3/2011; -539/2011, 540/2011, 541/2011,/
542/2011, 560/2011, .498/2011, 499/2011, 500/2011, 501/2011, 502/2011, 511/2011,
512/2011, S17/2011, 51872011, 519/2011, 523/2011, 524/2011, 16/2012, 77/2012,
912012, 172/2012, 173/2012, 386/2011, 387/2011, 482/2011, 483/2011, 484/2011
485/2011, 464/2011, 465/2011, 466/2011, 467/2011 & 468/2011

'Date of decision: . /,4( ’% ‘August, 2012
CORAM | ' |
HON’BLEDR. KBS RAJAN, JUDICIAL MEMBER
HON’BLEMR B K SINHA, ADMINISTRATIVE MEMBER

OA No.531/2011

1. Abdul Kadar S/o shri Hafiz Abdul Kadar, aged about 58 years, R/o 12/28
Rehman Colony, Alka Hotel Ke Pas, Udaipur, at present employed as Casual
Computer Operator, in the office of CIT (A), 16, Mumal Tower, Udaipur.

2. Ajit Singh Chauhan S/o Kesar Singh Chauhan, aged about 29 years, R/o
636 Dholi Magri Gali No.2, Udaipur, at present employed as Casual
Computer Operator, in the office of ITO Ward-2(2), 6, New Fatehpura,
Udaipur. . ‘

3. Bhunveshwar Paneri S/o Onkarnath Paneri, aged about 36 years, R/o 37,
Paneri Bhawan, Inside Chandpole, Udaipur, at present employed as Casual
Computer Operator, in the office of ITO (TDS), Udaipur.

4, Dinesh Jain S/o Shri Shanti Lal Jain, aged about 30 years, R/o H.No0.208,
Parés Apartment, at present employed as Casual Computer Operator, in the
office of ACIT Circle-2, 6, New Fatehpura, Udaipur.

5. Hira Lal Dangi S/o Sh. Mighu Lal Dangi, aged about 19" years, R/o
Khatikwada, Bedla, Udaipur, Peon, at present employed as Casual Peon in the
office of JT CIT, 6, New Fatehpura, Udaipur.

OA No. ~330/2011

1. Nagraj Meena S/o Kanji Meena, aged about 38 years, R/o viilage Khokhadra,
Kherwada, Udaipur, at present employed as Casual Peon, in the office of ITO
Ward-1 (4) 6, New Fatehpura, Udaipur,

2, Narayan Lal Dangi S/o Shri Keshu Lal Dangl, aged about 22 years, R/o -

Khatikwada, Bedla, Udaipur, at present unployed as Casual Peon, in the office of
CIT, 16 Mumal Tower, Udaipur.

Narbada Shankar Menariya S/o Shri Kalu Ram Ji, aged about 43 yecars, R/o
village Chirva, Girwa, Udaipur, at prescnt employed as Casual Peon, AO (DDO),
Udaipur.

4, Narendara Bhatnagar S/o Shri Asihiok Bhatnagar, aged about 26 years, R/o 30,
- Chltragupt Marg, Mahila Mandal ke Pass, Udaipur, at present employed as Casual
RBeon, in the OIﬁCL ITO Ward-2(1), 6, New Fatehpura, Udaipur.

‘-‘_\ Narendra Purbia S/o shri Himmat Lal Purbia, aged about 31 years, R/o
HNo 256 Rampura Choraha, Ubhayshrav Ji Road, Udaipur, at present employed as
Camuﬂ Compulu Operator in the office of CIT, 16 Murmal Tower, Udaipur.
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0A No.529/2011 ' 2

1.Vikram Ar ya S/o Shri Bhanwar Lal, aged about 26 years R/o C/o Shankar Sadan,
in front of Central Jail, Rajnagar, District Rajsamand, at present employed as
Casual Chowkidar, in the office of Income Tax, Rajsamand.

2.Ramesh Kumawat S/o Shri Pramanand Kumawat, aged about 27 years, R/o E-239,
Nai Abadi, Kandroli, District Rajsamand, at present employed as ICasual Data
Entry Operator, in the office of Income Tax, Rajsamand. |

3.Prakash Harijan S/o Shri Kishan Lal Harljan aged about 26 years, R/|o Mukherjee
Choraha, Haxuan Basti, Kankroli, District Rajsamand, at present |employed as
Casual Sweeper, in the ofﬁce of Income Tax, Rajsamand.

4.Iswar Lal Prajapat S/o Shri Bhagwan Lal Prajapat, aged about 2 years, R/o Village
Banai Post, Binol Via Kuwaria, District Rajsamand, at present employed as
Casual Data Entry Operator, in the office of Income Tax, Rajsamand }

5.Amba Lal Meena S/o Shri Hajari Lal Meena, aged about 33 years, R/o 50 Indra

Collony Village Vasol, District Rajsamand, at present employed as Casual Peon,
in the office of Income Tax, l\a]sdmand

OA No. 532/”01 1

1.

9
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Mams1 Rawat S/o Shri Dau Lal Ji, aged about 30 years, R/o 14 Mayur Van
Colony, Panerion Ki Madri, Udaipur, at present employed as Casual Computer
Operator, in the office of Guest House, CIT, 16, Mumal Tower, Udalpur

Manohar Singh Meena S/o shri Nanji-Meena, aged about 30 years R/o v1llage

Karnpuria, Kuwaria, Sarada, Udaipur, at present employed as Casual Cook, in

the office of Guest House, IT Guest House, H.M. Sector-11, Udalpur

Padmesh Sharma-S/o Shri Harishankar Sharma, aged about 29 years< R/o Clo

Yashwant Purohit, Brahmpuri Mohalla, Bansi, Chittorgarh, at prese
as Casual Computer Operator, in the ofﬁce of Guest House, Addl.
Chittorgarh.
Praveen Sandhaya S/o Shri Sohan{ Lal Sanadhaya, aged abo
R/0G107, Gandhi Nag'lr Sector-5, Chittorgarh, at present employ

ot employed

CIT, Range

at 25 years,
ed as Casual

Computer Operator, in the office of Guest House, DCIT, Circle, Chittorgarh.
Pushkar Choudhary S/o Nandram : Choudhary, aged about 34 years, R/o

Lakharighati, Near Satyanarayan Temple, Udaipur, at present
Casual Computer Operator, in the-office of Guest House, I
Chittorgarh. . :

OA No.533/2011 ' “

1.
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Vljay Singh Chouhan S/o Shri Ham Smgh Chouhan, aged about
31, Krisanpura, Gali No.2
oftice’of Jt CIT, 6, New F’xtehpura Udaipur.

employed as
TO Ward-3,

33 years, R/o

, Udaipur, at present employed as Casual Peon, in the

Vinod Kumar Chouhan S/o shri Chotu Lal Chouhan, aged about 39 years,

R/o482, Hathi Pol, Chaman Pura, Gah No.9, Udaipur, at present
Casual Peon, 'in the office of CCIT, 6, New Fatehpura, Udaipur. *

employed as

Yogesh Meena S/o Shri Omprakash Meena, aged about 36 years, R/o Swarup

Pura Mavh Udaipur, at present employed as Casual Peon, in the
TRO, 13-B, Saheli Marg, Udaipur.
Klbhdn Lal Meghwal S$/o Shri Roo Lal Meghwal, aged about
621, Gali No.3, Machlla Magra, Hizin Magri, Sector f11, Uda1;
employed as Casual Peon, ACIT, Circl: -2, Udaipur.
Mukia Sharma.D/o Shri Nand Lal Sharma, aged about 31 yearSI

Operator, in the office Sevottam CIT, 6, New Fatehpura, Udaipur.

office of lto,

26 years, R/o
ur, at present

No 103, AR

/ Complex, Sector 14, Udaipur, at .present employed as Causal Computer

A
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0.A. No.534/2011 with MA No.142/2012

1. Naresh Menaria S/o Shri Kishan Lal Menana, aged about 25 years, R/o 255,

Badgoan, Udaipur, at present employéd as Casual Computer Operator, in the
office of ITO Ward-2 (1), 6, New Fatebpura Udaipur.

2. Pankaj Joshi S/o Shri Kaluram Ji, aged about 31 years, R/o Shreenath General
Store, CGoverdhan Villas, Udaipur, at present employed as Casual Computer
Operator in the office of ITO Ward -1 (1, 6, New Fatehpura, Udaigur.

3. Prashant Singh Ranawat S/o0 Mahipa wngh Ranawat, aged about 30 years, R/o

29, Anand Vihar, Near Secondary School, DPS School Road, Sobhagpura,
Udaipur, at pxesent employed as Casual Computer Operator in the office of Addl.
CIT, Range-2, Udaipur.

4, Rekha Ln,lllot D/o Chotu Lal, aged about 36 years, R/o0 H.M. Sec.5, Banjara Basti,

Udaipur, at present employed as Casual Sweeper, in the office of JCIT, Central,
Udaipur.

5. Rugesh Dangi S/o Shri Nathu Dangi, a:ed about 25 years, R/o Village Thor,
Th.Girwa, Udaipur, at present employed as Causal Peon, in the office of CIT (A),
; 16, Mumal Tower, Udaipur.
4%
OA No,535/2011

-& ™ 1. Teji Lal Meena S/o Shri Dungar Lal ji, aged about 19 years, R/o Village
Karnpuria, Kuwaria, Sarada, Udaipur, at present employed as Casual Coo, in the
office of Guest House, IT Guest House, F.M. Sector-11, Udaipur.

2. Tilkesh Soni S/o Shri Prahlad Soni, aged about 24 years, R/o 342 Lapada, Sunero

Ka Mohallla, Chittorgarh, at present employed as Casual Computer Operator, in

the office of Guest House, ITO ward-2, Chittorgarh.

Yashwant Purohit S/c Shri Shyam Lal Purohit, aged about 27 years, R/o

Brahmpuri Mohalla, Bansi, Chittorgarh, at present employed as Casual Computer

Operator, in the office of Guest House, ITO, Ward-1 Chittorgarh.

4, Niranjan Nath S/o Shri Dungar Nath, aged about 30 years, R/o C.O.
Gumaniyawala Aap Kari Aaukt Blawan, Panchwati, Udaipur, at present
employed as Casual Peon, in the office of Guest House, CIT< 16 Mumal Tower,
Udaipur.

5. Dinesh Harijan S/o shri Gamera Ji Harijan, aged about 40 years, I/o Kachi Basti,
Gandhi Nagar, Harijan Basti, Udaipur, 2 present employed as Casual Sweeper in
the office of Guest House, 1T Guest House, H.M. Sector-11, Udaipur.

6. Kishan Lal Dangi S/o Shri Udai Lal Dangi, aged about 25 years, R/o village
Manpura, Lakhawali, Udaipur, at present employed as Casual Chowkidar in
Income Tax Office, 6, New Fatehpura, Ucaipur,

(V8]

v 0OANo0.536/2011

1. Ravi Shankar Bagoria S/o Late Shri Dagla Ram Bagoria, aged about 30 years,

< R/o Ram Snghji Ki Bari, Sector-11, House No.5G 14, Udaipur, at present
employed as Casual Peon, in the ofiice JCIT (TDS), Udaipur. '

Sashi Kala Gari D/o Babu Garu, aged about 44 years, R/o 68 Ward No.49,
Takahar Colony, Udaipur, at present employed as Casual Sweeper, in the
office of ITO TRO, 13, B Saheli Mas yis
_ Vishram Bariwa S/o Shri Ram Salci, aged about 36 years, IUU Near Income
<. Tax Office, Jain Marvle Ki Gali, I\:wakheda Bhilwara, at present employed
,3“35 Casual Waterman/Peon, in the ofﬁce of Income Tax Officer (DDO),
*©Bhilwara Range, Bhilwara,
qulangl Yadav S/o shri Ram D;)adua aged about 29 years, R/o Near
) \Jmammlh Mandir Kavakheda, Bhilwara, at present employed as Casual

W’jtuman/l’uon in the office of Income Tax Officer (DD), Bhllwara Range,
"Blnl wara.

[0




OA No.537/201
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OA No.538/2011

e e

Mahendra singh Rathore S/o Shri Raghuvir Singh Rathore, aged about 24
years, R/o House No.308, Ward Ne.7, Jawahar Nagar, Bhilwara, at present
employed as Casual Waterman/Peon, in the .office of Income Tax Officer
(DDO), Bhilwara Range, Bhilwara. "

Sohan Lal Dangi S/o Shri Nathu Lal Dangi, aged about 24 years; R/o 618,
Gali No.2. Kailash Colony, Machlls; Magra, Hiran Magri, Sectort1 1, Udaipur,
at present employed as Casual Peon, ' the office of CCIT, Udaipur.
Sondli Patwa D/o Sri Ashok Kumar Patwa, aged about 29 years, R/o 95,
Patwa Street. Jagdish Chowk, Udeipur, at present employed as Casual
Computer Operator in the office of ACIT Circle-1, 6, New Fatehpura,
Udaipur. ’ T '

Sonu Chouhan S/o shri Girdhari Lal Ji, aged about 25 ‘ﬁlears, R/o 54 Gandhi
Nagar, Harijan Basti, Udaipur, at present employed as Casual Sweeper, in the
office of CIT, 16 Mumal Tower, Udaipur. '
Vardi Chand Dangi S/o Shri Jagannath Dangi, aged about 38 years, R/o
Dangiyon Ka Gudu, Thesil Girwa, Udaipur, at present employed as Casual
Chowkidar, ITO TRO, 13-B, Saheli Marg, Udaipur. : '
Varsha Mehta D/o Shri Statish Chandra Mehta, aged about 29 years, R/o
1338, Adarsh Nagar, Sec.-4, Udaipur, at present employed as Casual
Computer Operator in the office of ITO Ward-1 @), 6, New Fatehpura,
Udaipur. o

1.

o
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Jai Singh Sarangdevot S/o shri Nirbhay Singh Sarangdevot, aged about 29
years, R/o Brahmpuri, Kanod, Udaipur, at present employed as Casual
Computer Operator in the office of ITO Ward-1(1),6, New Fatehpura,
Udaipur. .
Jasivant Singh S/o Shri Arjun Singh, aged about 32 years, R/o Rasala Chowk
Nath¢wara, Rujsamand, at present employed as Casual Compulter Operator in
the office of CCIT, 6, New Fatehpurd; Udaipur, -
Kamlesh Kumawat S/o shri Ashok Ji Kumawat, aged about 33 years, R/o 2
TA 41, Hiran Magri Sec.5, Udaipur, at present employed as Cabual Peon in
the office of CIT, 16 Mumal Tower, Udaipur. '

Kanhiya Lal Dangi S/o shri Hakma Ji Dangi, aged about 35 years

Bhawarasiya, PO Daroli Udaipur, &t present employed as Casual
office of CCIT, 6, New Fatehpura, Udaipur. ,,
Kishore Kumar Yadav S/o Shri Bheiu Lal Yadav, aged about 4
719, Krishanpura, Near Ganesh Takri, Udaipur, at present employ
Driver in the office of CIT (A), 16, Mumal Tower, Udaipur.

L0 "OANG.5392011
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;',F;Mahesh Chandra Kulambi S/o Ram Chandra Kulambi, aged abo
. ARJo 47, Meera Nagar, New Rampura Colony, Udaipur, at preseat employed as

. '?J‘Kuldeep Singh S/o Shri Hari singhiChauhan, aged about 35 ye

5 i) ?_Qfl ice of TRO, Udaipur, Newfatehpury, Udaipur.

&

U}{-;‘rish.mpuru, Gali No.1, Udaipur at present employed as Casual

[

5@3&1@2 Computer Operator in the office of AO (DDO), Udaipur.

, R/o village
Peon in the

I years, R/o
ed as Casual

ars, R/o 31,
Peon, in the

ui 50 years,

N /';
4

~” Mahesh Nagda S/0 Shri Bhanwar Lgii Nagda, aged about 30 years, R/o 174,
Takezi, Hompura, Ganesh Tractor Ka Pass, Udaipur, at present employed as
Casuai Computer Operator in the office of ACIT, Circle-2, Udaipur. -
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4, Manish Sanadhya S/o shri Shivprakash Sanadhyd aged about 23 years, R/o
44, Kailash Marg Jagdlsh Chowk, Udaipur, at present employed as Casual
Computer Operator in the office of ITO Ward-Dungarpur, 6, Newfatehpura,
Udaipur.

5. Marnisha Sharma S/o Shri Pushkar Lal Sharma, aged about 33 years, R/o 258,
Ganesh Nagar, Pahada Udaipur, at present employed as Casual Computer
Operator in the office of CIT (A), 6 Mumal Tower, Udaipur.

OA No.540/2011

1. Rajesh Rathod (Sunil) S/o shri Bhawar Singh Rathod, aged about 41 years,
R/o 71, Yadav Colony, Ambamata, Udaipur, at present employed as Casual
Peon, in the office of Guest House, Addl. CIT, R-2, 6, New Fatehpura,
Udaipur,

2. Rajmal mali S/o shri Nagji Mah, aged about 34 years, R/o Sichai Nagar,
Kherwara, Chittorgarh, at present employed as Casual Peon, in the office of

Guest House, JCIT,
W 3. Smt. Geeta Bai D/o shri Kalyan Lal Ji, aged about 40 years, R/o 20,

Panchwati nagar Palika Colony, Chittorgarh, at present employed as Casual

Y Sweeper, in the oflice of Guest House, ITO, Chittorgarh.
P 4. Sohan Lal Meena S/o shri Ram Lal Meena, aged about 32 years, R/o 155,
Nela Girwa, Udaipur, at present employed as Casual Cook, in the office of

Guest House, IT Guest House, H;M. Sector-11, Udaipur.

5. Sunil Sukhwal S/o Shri Rajkumar Sukhawal aged about 24 years, R/o 350,
Krishna Pura Udaipur, at present employed as Casual Peor, in the office of
Guest House, ITO Ward-2(2), 6, New Fatehpura, Udaipur:- - -
OA No.541/2011

1. Ambalal Gameti S/o shri Lalugam Gameti, aged about 31 years, R/o 109
Kishan Poul Salvi Colony, Udaipur, at present employed as Casual Cook, in
the office of I'T Guest House, H.M. Sector-11, Udaipur.

Deepak Dangi S/o Shri Nathu Lal Dangi, R/o 21 Khatikwada, Bedla, Udaipur

at present employed as Casual Peon, in the office of Guest House, 1TO Ward-

1(1), 6, New Fatehpura, Udaipur. © ‘

3. Dharmendra Kumawat S/o shri’Om Kumawat, aged about 33 years, R/o 3
Nagar Parisad Colon, O/s Braham Pol, Udaipur, at present employed as
Casual Computer Operator, in ﬁth‘e office of Guest House, CCIT, 6, New
Fatehpura, Uaipur.

4. Gopal Dangi S/o shri Ganesh L'11 Dang1 aged about 21 years, R/o Lakadwas,
Mota Devra, Udaipur, at present employed as Casual Peon, in the office of
Guest House, ACIT, C-1, 6 New Fatehpura, Udaipur.

> 5. Jumme Khan Pathan S/o shri Akbar Khan Pathan, aged about 31 years, R/o

village Bathera Ki Saray, Droli, Udaipur, at present employsd as Casual
Computer Operator, in the office of Guest House, CCIT, 6 New Fatehpura,

.!\)

Udaipur.
OA No. 523/2011.
1. Jitendra: Singh Rajput S/o Shri Ratan.Singh Rajput aged about 33 vears resident of

% 11-12, Ganesh Mandir Road, Gandh: Nagar, Bhilwara, at present employed as
: ":.CLlSllal Computer Operator, in the Office of Income Tax Officer, Ward No. 4,
_~ il}jlwara, Range Bhilwara.

e
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2. Jitander Sharma S/o Shri Rameshwar Lal Sharma aged about 22 years, resident of

Vijay b‘mg,'h Pathik Nagar, Bhilwara at present employed as Casual -Computer
Operater. in the Office of Income Tax Officer, Ward No.2, Bhilwara Range
Bhilwara. ’

Ratan Lal Sen S/o Shri Gopal Lal Sen aged about 32 years, Resident|of 17, Kawa
Khera, Bhilwara at present employed 1s Casual Computer Operator, in the Office
of Deputy Commissioner of Income 7ax, Circle, Bhilwara Range Bhilwara.

(5]

4. - Vishal Kumar-Modi S/o Shri Jhamak Lal Modi aged about 28 years Resident of
C-239, R.K! Colony, Bhilwara at present employed as Casual COmpl!l’(Ci’ Operator
in the Office of Income Tax Officer, Ward No. 3, Bhilwara Range, Bhilwara.

N

Abdul Qadir S/o Shri Abdul Muqeem Quazi aged about 24 years, Resident of In
Front of Idgah, Sanganeri Gate, Bhilwara, at present employed as Casual
Computer Operator in the Office of Joint Commissioner of Income Tjax, Bhilwara
Range, Bhilwara. :

OA No. 524/2011

1. Rajkumar Mali S/o Shri Rameshwar Lal Mali aged about 23 years, Resident of

Shahpura Road, Sanganer, Bhilwara at present employed as Casual Computer Operator,
in the Office of Income Tax Officer, Ward - 1, Bhilwara Range Bhilwara.

2. Bharat Kumar Modi S/o Shri Mohan Lal Modi aged about 28 ngrs, resident of C-
239, R.K. Coleny, Bhilwara at present employed as Casual Computer:Operator in the
Office of Income Tax Officer, Ward 4, Bhilwera Range Bhilwara. ‘

3. Gaurav Chouhan S/o Shri Ram Prased Chouhan aged about 21 years Resident of
H 466, Kirti Nagar, Shastri Nagar Extention, Bhilwara at present employed as Casual
Computer Operator in the Office of Incoms Tax Officer, Ward No. 2, Bhilwara Range
Bhilwara. : Co '

4. Pushpkant Sharma S/o Shri Nanu Ram Sharma aged about 31 years Resident of
Jityan, The. Kotri, District Bhilwara at present employed as Casual Computer Operator,
in the Office of Income Tax Officer, Ward 3, Bhilwara Range Bhilwara.

OA No. 7772012

Ram Sagar Meena son of Shri Sukhpal Meeria,

Resident of House No.71, Ward No.27, Near LIC, Kila Road,
Chittorgarh at present employed on the post of Casual

Peon in the office of Income Tax Officer (DDO)

Chittorgarh.

(By Advocate Mr.J.K Mishra in all the above cases)

/s,
India through Secretary, Central f-oard of Direct Taxes, Ministry of Finance,
] of India, North Block, New Delh:. )
)’r“ix ipal Chief Controller of Acccunts (Pr.CCA), Central Board of Direct
Now Delhi. ‘ x

) t‘ f ém_mlissioner of Income Tax (CCAY C.R. Building, Statute Circle, B.D. Road,

Nt &
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4. The Sccretary to Govt. ot India, Ministry of Personnel, Public Gricvances and
Pensions. Department of Personnel and Training, North Block, New Delni-110 001.
5. Chicef Commissioner of Income Tax, 6 New Fatehpura, Udalpur

Respondents
(By Advocate Mr. Varun GuptaforR 1103 & 5
- & Advocate Vinit Mathur ASGI with Arnkur Mathur for R.4)
OA No.542/2011
1. Devilal S/o shri Dala Ram, aged about 25 yéars, R/o village & Post Moongra,

Via Balotra, Tehsil Pachapadara, District Barmer, at present employed as

Casual Computer Operator in the office eof Income Tax Officer Ward, Balotra

District Barmer.

Poonam Chand S/o Shri Hari Blmjan aged about 26 years, R/o C-7, Ram Bag

Kaga Colony Mahamandir, In the office of Chlef Commissioner of Income

Tax, Jodhpur.

Ashok Kumar Sharma S/o Shri Parmanand Sharma, aged about 36 years, R/o

Behind Mandore Krishi Mandi, Maderana Colony, Near Shishu Niketan

9 School, Jodhpur, at present employed as Casual Computer Operator, in the

" office of Chief Commissioner of Income Tax, Jodhpur.

- 4, Barma Meena S/o shri Balal Meena, aged about 22 years, R/o 23 Laxml
Nagar, Paota, C Road, Jodhpur at present employed as Casual Peon, in the
office of Chief Commissioner of Income Tax, Jodhpur.

[N
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OA No. 560/2611

1. Gaurav Sharma S/o Shri HariShankar Sharma, R/o House No.474,Ward No.9,
Bhatta Colony, Hanumangarh-335512 at repent employed as causal Data Entry
Operator in the Income Tax Office Hnamm&axh Jn.

2. Manish Sharma S/o Shri Ram Pratap Sharma, R/o House No.185, Ward No.11,
Bhatta Colony, Hanumangarh-335512 at repent employed as causal Data Entry
Operator in the Income Tax Office Farumangarh Jn.

3. Bhanwar Lal Mund S/o Shri Girdhari Lal Mund, R/o ward No.6, Sector No.12-L,
Purani Kunja, Near Children Park, IIdnumangarh-335512 Hanumangarh- 335512
at repent employed as causal Data Entry Operator in the Income Tax Office
Harumangarh Jn

OA No. 498/2011
~ Sanjay Kumar Kumar S/o Shri Harish' Kumar, aged about 25 years, resident of
"JJ- Near Sarjawa Gate, Kumaharwada, Sirohi, at present emiployed as Casual

Computer Operator in the Office of Income Tax Officer, Sirohi.

2. Sarwan Kumar S/o Shri Charan Das aged about 27 years, resident of Keshar Bag,
Harijan Basti, Behind Central Jail, -Ratanada, Jodhpur, at present employed as
. f}{\Casual Safaiwala, in the oftice of Income Tax under PRO CCIT, Jodhpur.

L edy Dmesh Iey S/o Shri Ramesh Teji, aged about 30 years 'residént of House No.

,\1@4 ‘Bombay Motor Choraha Road, Near Bendra Acupunciure, Jodhpur, at
,plesenr employed as Casual Peon in tae Office of Income Tax, CIT (A), Jodhpur.

Suie Iy Kumar S/o Shri Ramesh Kumar aged about 28 years, resident of Gudria
-2 Jav, JPilkani Nari, Sumerpur, District Pali, at present employed as Casual
——. Computer Operator, in the office of Income Tax Officer, Sumerpur, District Pali.

MW"—""\\"\“‘“‘“
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Hari Singh S/o Shri Jai Singh aged about 40 years, resident ¢
Tehsil Bali, District Pali, at present employed as Casual Chowk
of Income Tax Officer, Mount Abu, District Sirohij.

wn

QA No. 499/201]1

\

L Rajendra Gurjar S/o Shri Kishan
H.No. 173, Sardarpura 1*C Road, Zodhpur, at present employed

in the Office of Income Tax Joint CIT, Jodhpur.

[S8]

Jodhpur at present employed as Cesual Chowkidar in the Office
CCIT, Jodhpur. P

Gautam Samariya S/o Shri Mohan L‘vul Samariya, aged about 34 Y,
Gali No. 11, Kalal Colony,
Office of Income Tax, CIT, Jodhpur.

('S}

Narendra Singh S/o Shri Kishore Singh aged abouf 21 years resic
2, Ganeshpura, Ratanada, Jodhpur,. at present employed as Cas
Office of [ncome Tax 1TO (System), Jodhpur.

Arvind Nagar, Air Force, Jodhpur, at present employed as Cas
office of Income Tax, CIT -1, Jodhpur.

OA No. 5002011

Hansraj S/o Shri Tulsi Ram aged about 21 years, resident of

o

Shailendra Shankhla S/o Shri Surendra Singh Shankhla aged a
resident of Manak Chowk, Jodhpur, at present employed as Cas

"VIill. Kumtia,

dar in the office

Lal Gurjar aged about 39 years, resident of

as Casual Peon

Kalal Colony,
of Income Tax,

ears, resident of

Jodhpur, at present employed as Casual Peon in the

e

lent of Gali No.
ual Peon in the

Vikram Singh S/o Shri Bal Kishan Singh aged about 31 years, resident of B-76,

1al Peon in the

1. Hari R em Meena S/o Shri Badri Prasad Meena, aged about 26 years, resident of
Clo Kejendra Kumar Mahavar, Prithvipura, Rasala Road, Jodhpur, at present
employed as Casual Peon in the Office of Income Tax, Ward =1(3

, Jedhpur.

bout 26 years,

1al Peon in the
Office of Income Tax Ward 2 (2), Jodhpur. :

Alok Vyas S/o Shri Jagdish Narayan, aged about 26 years, resident of Sector —
7E, 39 Kudi Bhagtasani H.B. Jodhpur, at present employed as Casual Peon in the
Office of Income Tax, Valuation Officer, Jodhpur,

(OS]

Mohalla, Kaga
or in the Office

Gulab S/o Shri‘Hari Bhajan aged about 33 years, resident of Ram
Colony, Jodhpur, at present employed as Casual Computer Operat
of Income Tax Ward 3 (3), Jodhpur. _ ’

Amit Pandit S/0 Shri Hari Das aged about 28 years, resident of} Udai Mandir,
Tilak Nagar, Jodhpur at present employed as Casual Peon in the Office of Income
Tax Officer (Audit), Jodhpur. o N

N

OA No. 50172011

© 7 L.*:al Chand Nath S/o Shri Laxman Nath aged about 31 years, resident of 44-B,
B P gA‘ﬁ\arsh Nagar, Pali, at present employed as Casual Computer Operator, in the
LA o Office of Income Tax, Joint CIT, Pali. ' )
e T .’A'(‘Il}l";i\}l‘ Sigh S/o Shri Ram Karan Singh aged about 26 years, ‘r;:sﬁdent of House
TTe—— N~04,f;346 . Subhash Nagar A, Pali, at présent employed as Casual Waterman / Peon

'i’ﬁ_‘t‘;l‘ic Oifice of Income Tax, Joint CIT, Pali.
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Ishwar Sharma S/o Shri Parshram Sha 1na, aged about 26 years, resident of House
No. 52, Rajendra Nagar, Near Mahila Police Thana, Pali, at present employed as
Casual Waterman / Peon in the Office quncome Tax, Joint CIT, Pali.

Sharwan Kumar Bhati S/o Late Shri Bmyl Ram aged about 34 years, resident of
Vill. and PO Barsa Via Marwar Junction District Pali, at present employed as
Casual Waterman / Peon in the Olhce oflncome Tax, Joint CIT, Pali.

Lalit Kumar S/o Shri Bhanwar Lal agmi about 25 years, resident of Vill. and Post
Indra Colony, Raiko Ki Dhani, Khinwara, Via Marwar Junction, District Pali, at
present employed as Casual Comput( r Operator, in the office of Income Tax,
Joint CIT, Pali.

OA No. 50272011

B

to .

Lalit Gehlot S/o Late Shri Mangi Lal aged about 27 years, resident of Vill. and
Post Dhamli, Via Marwar Junction, Pali, at present employed as Casual Waternan
/ Peon, in the Office of Income Tax, Jomt CIT, Pali.

Tulsi Ram Jod S/o Shri Khema Ran aged about 32 years, resident of 352,
Subhash Nagar — A, Pali, at present em; ployed as Casual Sweeper / Safa1wala in
the ofi'ce ol Income Tax, Joint CIT, i’a i

Sharwan Vyas S/o Shri Ganpat Lal a;,ed about 29 years, realdent of 5, Sunder
Nagar, Behind Bangad College, Pali, lat present employed as Casual Computer
Operator in the Office of Income Tax; Jomt CIT, Pali.

Smt. Bhanwari Devi Wife of Late Shri Tara Nath, aged about 37 years, resident of
C/o Income Tax Office, Nagaur, at present employed as Casual Peon in the Office
of Income ‘Tax Officer, Nagaur.

Kailash Kumar Chawariya S/0 Shri Prem Ram aged about 36 years, resident of
Behind Gunesh Talkies, Sumerpur, District Pat employed as Casual Peon /
Safatwala, in the Office of Income l‘\x Joint CIT, Pali.

Dinesh Vaishnav S/o Shri Hari Ram Vaislmav, aged about 22 years, resident of
Railway Station, Mokhalsar, District Jalore, at present employed as Casual
Computer Operator in the Office of Income Tax Officer, Jalore.

OA No 511/7011

«

L

LS

I

Vmod Godara S/o Shn Sahab Ram aged about 29 years, Resident of Ward No.
13, Adarsh Takeej Road, Purani Abadi, Sriganganagar, at present employed as
Casual Computer Operator, in the Office of Income Tax ACIT, Circle
Sriganganagar. D :

Ramesh Soni S/o Shri Balram Soni aged about 23 years, resident of Ashok Nagar
- B, New Child School, Sriganganagar at present employed as Casual Computer
Opemtox in the office of Income Ta/\ !CIT, Range Srigariganagar.

Randhix }\umar S/o Shri Lal Chand aged about 25 years, re31dent of Village 36
LNP, Tehsil Padampur, Sriganganager, at present employed as Casual Computer .
Operator, in the office of Income Tax, ITO Ward No 2, Sriganganagar.

‘,;\\ubhmh Chander S/o Shri Blnmvau Lal aged about 29 years, resident of Ward
AN f’N 11, Behind Sukhwant Cinema, Purani Abadi, Sriganganagar, at present
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OA No. 51272011

employed as Casual Waterman / Peop
Sriganganagar. . :

) . R R s " -
Sohan Singh S/o Shri Raj Kumar Sdiai, aged about 24 years, resident of C/o 55-
56, Ward No. 2, Bharat Nagar, Purani Abadi, Srigangana

_ ; gar, at present employed
as Cqsual Waterman / Peon, in the office of Income Tax, Sriganganag'gar. d

L.

o

OA No. 517/2011

Mohd. Irfan S/o Shri Mohd. Gulfanﬁéaged about 25 ‘);ers,'fesidént of Ada Bazar,
Mochhio Ki Ghati, Niwar Gharo Ka Muhalla Jodhpur, at present employed as

?

Casual Peon in the office of Income Tax, CTIT, Jodhlpur, -
‘ i

Vikram S/o0 Shri Manohar La] aged about 27 years, resideht 6f Quarter No. C-
36/11, Reserve Police Line, Ratanada, Jodhpur at present emplo_yeid as Casual
Peon, in the oftice of Income Tax, CCIT Hqrs., Jodhpur, - : '

Rattan Lal S/o Late Shri Gyarsa Lal dgcd about 48 years, 1‘esi§!exit'of’ i;lot No. 68,
Indra Colony, Near Sati Mata Mandit, Jodhpur, at present employed as Casual
Safai\yula / Sweeper in the Office of Income Tax, PRO, CCIT, J odhpu:r.

Kishore S/o Shri Puran Das Dhariwai:'l, aged about 29 S'ears, resideg!lf of Inside
Jalori Gate, Harijan Basti, Madho Bag, Jodhpur, at present employed as Casual
Safaiwala / Sweeper in the Office of Income Tax Officer. '

[N

L.

o

]
LN

w

Vimal Kumar Swami S/o Shri Niranjan-;ﬁLal Swami agéd 33 years, Resident of C/o
Shashi’ STD PCO, Tilak Nagar, Bikarer, at present employed as Chsual Data

EntryQperator in the Office of ITO, Ward 2(2), Bikaner.

Krishan Kumar Kansara S/o Shri Manohar Lal Kansara, aged about 25 years,
Resident o Golehha Mohalla, Bikaner, at present employed as Casual Data Entry
Operator in the Office of JCIT, Range -1, Bikaner. ’
Madhuri Sarswat D/o Shri Kamal Kishore Saraswat aged about 22 years, resident
of Panchmukha Road, Behind Kalimata Mandir, Rani Bazar, Bikaner,|at present
employed as Casual Data Entry Operator in the Office of ITO (TDS) Bikaner.

Shravan Kumar Shankhla S/o Shri Magha Ram Shankhla aged aboutj 22 years,

resident of Ward No. 19, Shriramsar, Bikaner, at present employed as Casual Data

Entry Operator in the Office of ITO, Waid 2(1), Bikaner, c

I\/Iahend_f'a Singh Parihar S/o Shri Gulab:Singh Parihar, aged about.28 years, Shri

Karni Séwa Sansthan, FCI Godam Road, Indira Colony, Bikaner, .at present

employed as Casual Waterman in the Office of JCIT, Range — 1, Bikaner.
LA A f ’

Ravindra Kumar S/o Shri Bhanwar Lal‘aged about 25 years, Resident of 169-B,

Sadul Ganj, Bikaner, at present employéd as Casual Waterman in:the [Office of
CIT, Bikaner. '5.3 : '

,» in "the office:: d-f Income Tax, .

A

—_—_—
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1.

(OS]

wn

Sharwan Kumar Meghwal S/o Shri Gebi Ram Meghwal aged ahout 36 years,
resident of Ward No. 19, Meghwal Mohalla, Shriramsar, Bikaner, at present
employed as Casual Waterman in the Office of ITO (Tech.), Bikaner.

Hari Prakash Suthar S/o Shri Kishan Lal Suthar aged about 31 yeafs; resident of
Near B.D. Kalla House, Daga Mohalia, Bikaner, at present employed as Casual
Data Lnwy Operator in the Olfice of 1TO, Ward 1 (2), Bikarer.

Rajesh Kumar Jhungh S/o Shri Chzhnpa Lal Jhungh, aged about 26 years,
resident of Opp. Nagar Nigam Bhandar, Kamla Colony, Bikaner, at present
employed as Casual Sweeper, in the office of JCIT, Range-1,Bikaner.

Mahender Kumar Ramawat S/o Shri Gopal Das Ramawat aged 29 years, resident
of Behjnd OBC Bank, Chhimpon Kz Mohalla, G.S.Road, Bikaner 334001, at
present unployed as Casual Data Entry Opexator in the Office of ITO, Ward 1 (4),
Bikaner. .

Praveen Sharma S/o Shri Charanjee: aged 29 years, reéident of Ward No. 8, Near
Shiv Mandir, Kashmiri Mohalla, Jfetsar, District Sriganganadgar, at present
employed as Casual Data Entry Opesator in the Office of ITO, Suratgarh.

Sukhvinder Singh S/o Shri Gurmej Singh aged 29 years, resident of House No.
143, Jakhad Colony, Near Agrasen Ivagar, Sriganganagar, at present employed as
Casual Waterman in the Office of ITO, Suratgarh.

0A No, 519/2011

1.

b2

~
J.

Kamal Kishore Swami S/o Shri Hanuman Das Swami aged about 26 years,
resident of Outside Usta Bari, Near Harsholav Talab, IChhota Ranisar Bass,
Bikaner — 334001, at present emplo yed as Casual Data E.uly Operator in the
Office of CIT (A), Bikaner.-

Shiv Kumar Swami S/o Shri Hanuman Das Swami ‘aged about 32 years, resident
of Outside Usta Bari, Near Harsholav Talab, Chhota Ranisar Bass, Bikaner 334
001, at present employed as Casual Dala Entry Operator in the office of ITO,
Wald 1 (3), Bikaner.

Jltendm Jhungh S/o Shri Champa Lu Jhungh, aged about 33 years, resident of
Opp. Nagar Nigam Bhandar, Kamla. Colony, Bikaner, at present employed as
Casual Sweeper in the Office of CIT, Bikaner. :

Ram Swaroop Meena S/o Shri Mohan Lal Meena, aged about 36 years, resident
of Village Bamrda, Mukam Devli Ki Dhani, Post Chokdi, 1Via Chala, Tehsil
Srimadhopur, Sikar 332 737, at present employed as Casual Waterman in the
Office of JCIT, Range — 1, Bikaner.,

[

Nirmal I\umm Kheriwal S/o Shri ‘auua Ram Kheduwal aged about 37 yeuars,

. ‘;f,ﬁ\les1de11t of 33, Chankaya Nagar, Old Shiv Bari Road, Bikaner 334 003, at present

mployed as Casual Data Entry Operator in the Office of ITO (Tech.), Bikaner.

- ‘
; »/Rrg Kumar Barupal S/o Shri Dala Ram Barupal, aged 37 years, resident of Ward

No 19, Meghwal Mohalla, Shriramsar, Bikaner, at present employed as Casual

- : “Waterman in the Office of ACIT, Cucle—l Bikaner.
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- QA No. 1672012 12 _

Yashwant Kumar Rawal S/o Shri Bhanwar La] Rawal,
Resident of Village Sarneshwarji, Post Office Mandwa,
Dist.Sirohi, a present employed on the

- Post of Casual Chowkidar in the office of -

.. Income Tax Office, Mount, Abu,Dist.Sirohi.

OA No. 482/2011

l. Tabish Anwar son of Shri-Anwar H,Lissain,
Resident of 164, Mohan Nagar-A, BJS Colony
b Jodhpur at present employed as Casual Computer
| Operator in the office of JCIT-, Jobhpur.
2. Jagdish Singh Rathore son of Shri Mangu Singh,

Resident of Near Kalka Mandir, Maderna Colony, - . -~
Jodhpur at present employed as Casual Computer e
S Operator, in the office of Income Tad War-1 (1), Jodhpur.

3. . Rajendra Kumar Parihar son of Shri Om Prakash Parihar,
Resident of Indra Colony, Mahamandir Jodhpur
At present employed as Casual Computer Operator,
In the office of Income Tax Ward-1(2) Jodhpur.

4, Kanhaiya Lal Son of Shri Basti Ram, ,

Resident of Gali No.1, Gandhipura, BJS, Jodhpur
; At preeat employed as casual Computer Operator in the office
? Of Income Tax Ward-1(3), Jodhpur. "

5. Vipul Tandan son of Shri Krishan Kumar Tandon,
Resident of 25/E-29, CHB J odhpur at present
Employed as Casual Computer Operater
In the office of Income Tax Ward-1(3).Jodhpur,

O A No. 4832011

1. Ramesh son of Shri Gopi Lal, . :
Residerit of Gandhi Chowk,Sardar Pdtél Marg,
Jalore at present employed as Casual  ;
Compuier Operator in the office of Inzome Tax
" Officer, Jalore. .

o

Raju Ram Mali son of Shri Amara, resident of )
Behind FCI Godown, Jalore at present employed
As Casual Chowkidar in the office of Income

Tax Officer, Jalore. : '

Narpat Lal Parihar son of Shri Chhoga Ram,

. Resident of Indra Colonyu, Kalapura Shivganj
-Dist.Sirohi at present employed as Casual
‘@howkidir in the office of Income Tax'Officer,

: .- - Sirohi, .

A Hitesh, Clandra son of Shri Magan Lal,

. I Rcside"m of Near New Bus Stand, Gali No.2,

AR S S Sirohi! at present employed as Casual Waterman

RN in the office of Income Tax Officer, Sitohi.

L%

R

~
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3
Smt. L’lllta wife of Shri Himamt Kuma.r resident of -

Near Old Police Line, Jhupdi Road, Sirohi at present 4

employed as Casual Salai Kaxmachan in the office of Income
Tax Officer, Sirohi. ,

OA No. 484/2011

B

o

wn

L]

Jitendra Kachawaha son of Shri Mishri Lal

Resident of Near Raj Mahal Middle School,

Ajay Chowk, J odhpm at present emoloyed as Casual”
Computer Operator in the Income Téx Office, Clrcle LJ odhpur

Deep Singh son of Shri Bhanwar Ssingh, ek S
Resident of Mata Ji Ka Gole Mandir. Mademna Colony, e
Jodhpar at present employed as Casual Computer = .~
Operator in the otfice of Income Tax, Ward-2(2) Jodhpur. .

Ugam Singh son of Shri Chandra Singh, resident of
Near Kalka Mandir, Maderna Colony, Jodhpur at -
Present employed as Casual Computer Operator in
the oftice of Income Tax Ofticer (Tech), Jodhpur.

Kushal-Singh son of Shri Bhanwar Singh, S
Resident ot Mata Ji Ka Gole Mandir, Maderna Colony, :,';_ :
Jodhpur, at present employed as casual Computer - . ., +;
Operator in the office of Income Tax Officer (Audit) Jodhpur

Daulat son of Shri Suraj, resident of
Opp.Mahamandir Railway Station, Ram Bag Scheme
Jodhpur at present employed as Casual Peon

in the oflice of Income Tax Ward-1(1)

Jodhpur.

O A No. 4852011

I
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_/7"\ ;f,w:*:-4 2N \S%vee* Son of Shri Bhanwar Lal, resid»nt of
T

Praveen Singh son of Shri Madan Siagh
Resident of I/S Hem Singh Katala, Mahamandir _
Jodhpur at present employed as Casuzal Peon in the ofﬁce :
"Of Income Tax, CCIT, Jodhpur: :

Mahendra Singh son of Shri Amar Smgh

Resident of Abaynagar, H.N0.95-A, Niyatavera, Mangra Pungra » .

Jodhpur at present employed as Casua! Chowkidar in the office '
of Income Tax, CCIT, Jodhpur. -

Suresh umar son of Shri Kishan Chand Samariya.
Resident of Kalal Colony, Gali No.9

Inside Nagauri Gate Kila Road, Jodhpur at pxesent
employed on the post of Casual Chowkdiar in Guest A
House, CCIT Office, Jodhpur.

Plvt No.§, Near Central Jail, Keshar Bag, Ratanada
\Jodhpm at present omployw on the post of
:Caswal Chowkidar in Guest House, CCIT

R ,;’@ifhce Jodhpur.
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OA No. 464/2011

1. Arun Kumar son of Shyi Hansraj
resident of' H.No.53, Prithvipura, ~
Rasala Road, J odhpur at present employed
On the post of Peon, in Income Tax Office, .-
Paota C Road, Jodhpur, .

2, Santosh Kuamr sop of Shri Tara Cliand Chandel -,
Resident of Galj No.04, Kala) Colony, Nagauri Gate, ..
Jodhpur at present employed on the post of Peon
in cojne Tax Office, Paoty C Road, Jodhpur, - -

3.

Shuikar Nagar,Sungariya [Fants,

Jodhpur at present employed on the post of Peop BN

In Income Tayx Office, Paota C Road, Jodhpur,
it S '

4, Mahendra Gurger son of Shri Kishaﬁ LalLal -

Resident of Plto No.173, Ist C Roac_l,—j}?aota Jodhpur Income
Tax Colony at present employed oil the post of Peon .-
in Income Tax Office, Paota C Road, Jodhpur, " %

wn

Chaﬁdra Prakash son of Shyj Dev Das Rankawat .

Resident of Near Goky] Niwas, Umed Chowk, - -
Jodhpur at present employed on the post of Peon -+

in Income Tax Office, Paota C Road, Jodhpur

0. Deepa Ram son of Shy Raju Ram, resident -
Of near Income Tax Department, Balotra,
Distt. Barmer at present employed o4'the
Post of Peon/Computer Works in the
Office o FIncome Tax Officer, Balou_ja Distt.Barme

OA No., 4652011

I, Gopal Lal Prajapt, son of Shri Kana Iiam,
Resident of Om Colony, Gangwa Road,
Makrana, Dist.Nagaur at present employed

As Casuval Computer Operator in the office

Raju'son of late Shyj Bhanwar Lal, .ir:,esident of HN029

I,

Of Income Tax Officer (DDO), Makarana, Distt.Nagaur,

2. Anandi Lal Saini sons of Shri HardeenﬁRam, o
Resident of Near Trimurg Mandir, S
Jhaira T alab, Makrana, Distt. Nagaur

at present employed as Casyal Computer Operator in the office -
Of Income Tax Officer (DDO), Ma1<afé.’11a,Dist_t.Nagaur T

3. Tikam Chand Sen son of Shri Gotrdhar}:Lal,
Resident of Gangri Chowk, Mithri, °
—sr=~_ Lchsi] NawaCity, Dist. Nagaur )
P e N ’ > .
et resent employed as Casual Peop -
‘ \lnv’t;]\ office of Income Tay Officer (DDO),

L\Q'I}qg\q‘é‘lnu,Dlsll.Nagaur.

il
o
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Hukum Chand Sain son of Shri Gordhan Lal,

Resident of Gangri Chowk, Mithri,, Tehsil Nawa Clty,

- Dist. ng,aux at present employed as Casual L
Chowkidar in the office of Income Tax Gfficer (DDO)
Makarana, Dist.Nagaur. :

"~ OA No.466/2011

o

o

o2

Manoj Kumar Bora S/o Shri Magan Lal Bora, aged about 43 years, R/o
Gungsa Ki Gali, Lohiyon Ka Chowk, Nagaur, at present employed as Casual
Computer Operator in the office of income Tax Officer, Nagaur.

Satyanayan Kansara S/o Shri Mulidhar Kansara, aged aboui 28 years, R/o
Kansara Ka Mohulla, Opposite Jagdamba, Ayurvedic MG Road, Nagaur, at
present employed as Casual Computzr Operator in the office of Income Tax
officer, Nagaur.

Nitesh Toawat S/o Shri Narendra €umar Tolawat, aged about 26 years, R/o
Tolawato Ki Pole, Machhion Ka ¢ ~howk, Nagaur, at present employed as
Casual Compuler Operator in the oilice of Income Tax Officer, Nagaur.
Narendra Meena S/o Shri Gokul lal Meena, aged about 29 years, R/o village
I\alamhapuxa Tehsil Devli, District Tonk, at present emp! oyed as Casual
Chowkidar in the office of Income [c;X Officer, Nagaur. ..

Laxman Singh S/o Shri Ram Dev, aged about 25 years, R/o Kasaiwara,
Nakash Gate, Nagaur at present employed as Casual Chowkidar in the office
of Income Tax Officer, Nagaur.

OA No.467/2011

I.

1o

Chaudra Prakash S/o Shri Rameshwar Lal Ramawat, ahged about 24 years,
R/o Azad Chowk, Ramawat Street, Barmer, at present employed as Casual
Conipuicr Operator in the office of inzome Tax Officer (DDQ), Barmer.
Bhanwal Lal Chaudhary S/o Shri CGena Ram Chaudhary, aged about 26 years,
R/o village Ramsaria, Post Baitu Blopji District Barmer 344034, at present
employed as Casual Peon in the office of Income Tax Officer (DDO), Barmer.
Lalit S/o shri Gauri Shankar, aged about 24 years, R/o Jaswant Ki Ghati,
Batasagar, Jodhpur , at present eniployed as Casual Peon in the office of
Income Tax Officer, Ward-1I (I), CIT 1%, Jodhpur,

Smt, Lalita W/o Shri Ashok Kumar, aged about 36 years, R/o Kalu Khan
KiHaveliRasala Road, Jodhpur, at ';frasent employed as Casual Peon in the
office of Income Tax Officers (TDS-1) (DDO), Jodhpur.

‘v OA No#68/2011

1.
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Inder Singh Chauhan S/o shri Baby;, Singh Chauhan, aged about 31 years, R/o

Maderana Colony, Near Kalka Mata Mandu Jodhpur At present employed as

Casual Labour (Peon) in the office of [TO TDS-II, Jodhpur.

Pradeep Singh S/o shri Sawai Smg,) R/o Sadar Bazar, Dlizh Mandi, Jodhpur
at present employed as Casual Laoour (Peon) 1n the oiﬁce of ITO TDS-II,
Jodhpur.

Anmirav Dan Charan S/o0 Bhanwar Dan, aged about 28 years, R/o
Higlaghnagar, Laxman Ghati, Socrsagar, Jodhpur at present employed as
2 Casual Labour (Peon) in the office of ITO TDS-II, Jodhpur.

QVLunsha D/o Shri Buli Singh, aged about 24  years; R/o Nathu Ka Nohra,
CKiibiun Ka Bas, Umed Chowk, Jodhpur at present employed as Casual

Cox\npulu Operator in the office Li Asstt, Commissioner of Income Tax —
TDb 11, Jodhpur. :

’Lbj//
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(By Advocate Mr. JK Mishra in all the above cj":ases)

Vers us

1. Union of India through Secretary, Central Board of Drrect Taxes Ministry of
Finance, Government of India, North Block, New Delhi. : :
The Principal Chief Controller of Accoants (Pr.CCA), Central Board of Direct
Taxes, New Delhi.

L Chief” Coramissioner of Income Tax ( CA) C.R. Building, Statute Circle, B.D.
i Road, Jaipur.

4. The Secretary to Govt. of India, Mmrstry of Personnel Pubhc Grrevances and
Pensions, Departiment of Personnel and Tiaining, North Block, New Delh1 110 001,
Chief Commlssloner of Income Tax, Pama C Road, Jodhpur-ll Jodhpur|

Respondents

(By Advocate Mr. Varun Gupta forR 1to 3 & 5 and Advocate Mr Vrmt Mathur, ASGI
with Ankur Mathur for R.4)

o ) : Lk . S
o 0ANoag6/201l N
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BT 1. Anil Kumar Solanki S/o Shri Bhanivar Lal Solanki, aged about 26 years, R/o
H.No.3, Baldev Nagar, Mata Ji Ka-Than Road, Mangra Poonjla. Mandore,
J odhpm at present employed on the post of Peon in the ofﬁce ot Co.missioner
of Income Tax-11, Jodhpur.
2, Deepak Parthar S/o Shri Dhanraj Perihar, aged about 23 years R/c -Maliyon
Ki Dhani, Pipar Road, Jodhpur, at present employed on the post of|Peon, in the
office of Assistant Commissioner of lncome Tax (HQ) O/o Commissioner of
Income Tax-II, Jodhpur.
3. Purkh Das S/o Shri Dhan Das, aged about 32 years R/o Vrllage Binjwariya,
L Via Tinwari, Tehsil Osian, District Jodhpur, at present employed on the post of
| Peon,.in the office of Income Tax Officer, Ward-3 (4), Jodhpur. '

Income Tax Colony, Mandore Road, ‘Jodhpur, at present employed on the post
of Peon, in the office of Income Tax Otticer, Ward-1 (2), Jodhpur.

OA No. 387/201 1

1. A.:Jarde p Solankr S/o Shr1 Nirmal Qolankr aged about 30 ‘years,’ ‘Rfo “Mohan

the post of Computer Operator, in tne office of Income Tax Officer, Ward-

. 3(1), Jodhpur.

Lo Ca” 2, Bhawani Singh S/o Shri Kuku Smg,h aged about 27 years R/o D S. Golory,

D Near Medical College, Jodhpur, at present employed on the post of Computer
Operator, in the office of Commissioner of Income Tax-I1, Jodhpur

3. Mahaveer Singh Chaudhary S/o Shri Heera Lal Chaudhary, aged about 24

on the post of Computer Operator; in the office of Addl. Commrssroner of

Income Tax, Range-3, Jodhpur.
4, Rakesh Puri S/o Shri Govmd Puri, d3ed about 23 years, R/c Matg i Ka Than,
Mangra Poonjla, Mandore, Jodhpur, at present employed” on’the post of
Comp iter Operator, in the office of AxSSlStant Commissioner of Income Tax,
Circle-3, Jdohpur. ’

front of Shiv Mandir, Ratanada, Jodhpur, at present employed on the post of
omy-ier Operator, in the office of Iu( ome Tax Ofﬁcer Ward- (f2) Jodhpur

ks

ey

4, Prem Prakash Sahu S/o Shri Poona Ram Chaudhary, aged aboui23 years, R/o -

Villa”, Opp. Gokul Niwas, Umed ‘Chowk, Jodhpur, at‘present employed on .

years, R/o Income Tax Colony, Mandore Road, Jodhpur, at present employed -

Suren: ha Bhati S/o Shri Kishori Lak aged about 34 years, R/o Street on. .
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6. Shunkar Lal Parmar S/o Late Shr Mana Ram, aged about 3‘ rea5s, resident of
-C/o Shri Arjun Singh Prajapat, I‘ No.8, Ram Nagar, Bhadwasxy'l Jodhpur, at
present employed on the post of* Computer Operator, in the ofiice o“ Income
Tax Officer, Ward-3(4), Jodhpux
7.

(By Advocate Mr. JK Mishra in all the case;;‘;,l

AT,

VCI f,us

Union of India through Secretary, Central Board of Dxrect Taxes Mnnstry of
Finance, Government of India, North Block, New Delhi.-
2,

The Principal Chief: Controlloer of Accounts (Pr CCA), Central Board of Direct
Taxes, New Dehi.

Chief Commissioner of Income Tax (L,CA) C R Bulldlng, Statute Circle, B.D.
Road, Jaipur.

The Secretary to Govt. of India, Mxmstry of Personnel Pubhc Gncvanees and
Pensipns, Department of Personnel und Training," North Block New Delhi-110

— 001

(By Advocate Mr, Varun Gupta for R Ito 3 and Advocale Mz met Matnur ASGI thh

¢ Ankur Mathur for R.4)

OA No. 91/2012

1. Gauri Shankar S/o Shri Kishn Lal Maru,

R/o Ward No.18, Naiyon-ka- Mohulla]
Napasar, Bikaner at present '
Employed as Casual Chowkidar, in the office

Of Assistant Commissioner of Income Tax
(Central), Bikaner.

Mohd. Umar S/o Shri Anwar Ali, R/o luyeon—ka-Mohulla, ,
Neur School No.9, Fad Bazar, Bikaner

At present employed as Casual Waterman
In the office of Assistant Commissioner of
Income Tad (Central), Bikaner.

(By Advocate Mr. JK Mishra)

T Vs

1. Utiion®of India through Secretary, Central Board of Direct Taxes, Ministry of
Finance, Government of India, North Block, New Dethi.
2.

N The Principal Chief Controller of Accounts (Pr. CCA), Central Boara of Direct
f Taxes, New Delhi.

L

Chief Commissioner of Income Tax (CCA), C.R. Buxldmg, Statute C1re1e B.D.
Road, Jaipui.

The Secretary to Govt. of India, Mxmstry of Personnel Public Grlevances and
Pensions, Department of Personnel and Trairing, North Block, New Delhi-110 001.
5. Assxstant Commissioner of Income Tax (Central) Ayakar Bhavan Rani Bazar,




b O)/ OA No. 17272012

L. Gopal Kasar S/o Shri Panna Lal Kasaré,ﬁ -.
- At present employed as Casual Computer Operator

Central Range, Udaipur.

Mukesh Gayri S/o Shri Vardi Chander Gayri,

At present employed as Casual Computer Operator
In the office of ACIT, CC.2 Udaipur Olo-the JCIT,
Central Range, Udaipur.

o

Harish Lakshkar S/o Shri Labh Chand Lakshkar,
At present empleyed as casual Computer Operator
1n the oflice of JCIT, Central Range, Udaipur.

(9]

4 Miss.Priyanka Soni Dfo Shri Arunji Swarnkar,

At present employed as casual Computer Operator BRI

N In the olfice of JCIT, Central Range, Udaipur.

S. Moti Lal Dangi S/o Shri Puraji Dangi,
At present employed as Casual Peon in the
Office of JCIT, Central Range, Udaipur.

6. Rop Lal Dangi s/o Shri Dulaji Dangi,
At present employed as Casual Peon in the
Office cf JCIT, Central Range,Udaipur.

OA No. 173/2012

1. Pushkar Lal Dangi S/oShri Udai Lal Dangi,
At present employed as.Casual Driver
In the office of DDIT, lnv.1, Udaipur
Olo the Addl. DIT, Inv.Udaipur.

2. Balu Rum Dangi S/0 Shri Ram Lal Daigi,
At present employed as Casual Peon,

In the oftice of DDIT, Inv.2. Udaipur O/b the Addl.DIT'j' ,

Inv.Udaipur.

Vijay Lohar S/o Kishan Lal Johar, _
o~ At present employed as Casual Peon, in'the office of
the AddLDIT, Inv. Udaipur. . - -

(O3]

4. Poonam Chand Meena S/o Shri Narayan Lal Meena AR

At present employed as Casual Peon,

In the office of DDIT, Inv.2. Udaipur O/o the AddLDIT =

Inv.Udaipur.

Smt.Sushila Bai Sonawat W/o Shyam Lal Sonawat,
At present employed as Casual Sweper;
In the off*ce of AddLDIT, lnv.Udaipur.

(4

amlesh Verma S/0 lat Shri N.L.Verma,
resent employed as Casual Computer Operator,

= oilice of th DDIT, lnv.2 Udaipur /o the AddLDIT, Inv.Udaipur.

1 the ollice of DCIT, C.C.1, Udaipur Ofo the A

")
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7. Yashwant Joshi S/o Late Shri Mohan‘Lalji Joshi, |

At present employed as Casual Computer Operator,

In the office of DDIT, Inv.2, Udaipur O/o the Addl DIT
Inv.Uduipur,

(By Advocate Mr. JK Mishra in all the abeve cases) E
A Vs.

I. Union cf India through Secretary, Certral Board of Direct Taxes, Ministry of
Finance, Government of India, North Block, New Delhi. : .

- 2. The Principal Chief Controller of Accounts (Pr. CCA), Cenual Board of Direct
Taxes, Neiv Delhi.

Chicf Commissioner of Income Tax (C CA), C.R. Bu1ld1ng, Statute Circle, B.D.
Road, Jaipur.
4, The Secretary t6 Govt. of India, erxutry of Personnel Pubhc Grievances and
Pensions, De partment of Personnel and Trzining, North Block New Delhi-110 001.

Joint Gommissioner of Income Tax ((“entral Range), 3" floor, Mumal Towers,
16, Sahuh Marg, Udaipur.

(O8]

wh

0.

(By Advocate Mr. Varun Gupta for R 1to 3 & 5,
(None for R.4)

4

Per: B K Sinha, Administrative Member

These applications have béen directed _--against © the  order
No.F/Mo/CCIT/JPR/AdAI.CIT (Hgrs) /2011-12/710 dated»31/5/20i1, of the third
respondent [A1] and OM N0.49011/31/2008-E5tt© dated 12'.9}2008'of 4" respondent

[A2]). As these have the same cause of action, all the applications are disposed of by this

common order.

Reliefs Sought for: :
“i) That the applicants may be perm)'x;'ted to peruse this joint application on
behalf of five applicants under Rule 4(5; of CAT Procedq(e Rules, 1987.

(i) That impugned order dated 31.5.2011 (Annexure.Al) issued by 37
respondent may be declared illegal and the same may be quashed. The
respondents may be directed to make p::yment to the applicant @ 1/30" of the
pay at the minimum of the time scale of pay of the Group D staff plus dearness
allowances i.e, Rs. 292 per day as basic pay w.e.f. 17.2008 and dpplicants
- allowed with all consequential benefits including the due arrears thereof, The

w5 \OM dated 12.9.2008 [Annexure.A2) may be ordered tv be moadified

f




B0,

(iii) That uny other direction or orders may be passed in favour f thé
applicants, which may be deemed just and proper under the facts and

U

20

circumstances of this case in the interest ofjustlce

(iv) That the costs of this application lﬁay be awarded.”

application. These have been allowed.

Case of the applicants

2 All these OAs have been accompanied by Rule 4(5) Appliéation for filing the joint

3. The case of the applicants in brief is that the applicants were Tnltlally engaged as

. daily wage casual workers to work as casual co'mputer operator/peon etc, on the dates

Nens

~

mentioned against their names in Income Tax office along with their |educational

qualification as per the chart below:

OA 531/2011

'0AS529/2011

Ry

| ——

OA 532/2011

'OA530/2011

I0A 533/2011

Name ?applicant(s)

Educational Date fr om working
‘ o qualification
" Abdul Kadar MA 1.9.2004
Ajit Singh Chauhan BA 1.4.2005
Bhunveshwar Paneri BA 15.4.20|02
Dinesh Jain B.Com 12.5;20'02
Hira Lal Dangi 7th 1.5.2007
Nagaraj Meena MA 11.5.2004
Narayan Lal Dangi 7 2.2.2010
Narbada Shanlgar Menariya 8th 1'5'200|3
Narendra Bhatnagar BA 1.7.200|7_
“Narendra Purbia ilth 22.9.2005
Vikram Arya gt 1.10.2qo7
" Ramesh Kumawat BA 2.5.2002
Prakash Harijan 7th -1 4:2.2002
Iswar Lal Prajapat BA h 1.8.200|5 - =
Amba lalMeena . 2.1.2004
Manish Rawat B.Com 1.2.2004
| Manohar Singh Meena gt - 24.11.2!010
Padmesh Sharma MA 1.9.200|7"?
Praveen Sandhaya BA 21'10'2i005
Pushkar Choudhary BA 1.4.2004
" Vijay Singh Chouhan gt 24.,11.2001
Vinod Kumar Chouhan 7th 1.10.20'01
‘ chesh Meena ath 10.6.2¢0: "
' Bih 74612005
BABEd !

1.10.2007

S
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| OA 534/2011

0A 535/2011

| OA536/2011

bA 537/2011 _
Nt

s

OA 538/2011

l
H
|
i
‘]
l
l
)
)
]
l

i
i
i
i

OAB3g/2011

0A 540/2011

.
| OA 542/2011
|

OA 560/2011

OA 498/2011

e

| 0A541/2011

e e T

1 HariSingh

2

" Devilal

Naresh Menaria 1.7.2037
_-Pankaj Joshi 1.3.2007
" Prashant Singh Ranawat 1,10.2001
. Rekha Gehlot 1.5.2007
_ Rugesh Dangi : <1 1.2005
' 'Té—ji‘LaI Meena 27k £.2011
. Titkesh Soni 1.7.2007
Yashwant Purohit BA 1.2.2004
Niranjan Nath 8th 13.7.2001
Dinesh Harijan 20.12.2004
_Kishan Lal Dangi Sth . 1.7.2006
- Ravi Shankar Bagoria BA iind 5.12.2008
Sashi Kala Gari Saksar 5.6.2002
Vishram Bairwa 11t 2.3:2002
" Bajrangi Yadav gth 6/2004
, Mahendra Singh Rathore 12th 12.4.2006
- Sohan Lal Dangi gh 1.7.2007
. Sonali Patwa MBA 10.1.2005
. Sonu Chouhan gt 1.8.2005
Vardi Chand Dangl 5" 5.6.2002
" Varsha Mehta MA MBA 26.9,2004
Jai Smgh Sarangdevot BA 1.6.2002
~Jaswant Singh BA | 16.6.2008
! Kamilesh Kumawat ilnd year BA 21.6.1999
. Kanhiya Lal Dangi g - 1'6,11.1995
Kishore Kumar Yadav 8th 11.4.1995
. Kuldeep Singh g 1.2,2005
" Mahesh Chandra Kulambi BA 1.6.2002
. Mahesh Nagda MA 1.6.2002
| Manish Sanadhya BA .| 1.3.2008
* Manisha Sharma | MA 1.15.4.2062
* Rajesh Rathod (Sunil) 8" 11.2001
. Rajmal Mali om 4.4,2008
' Smt.Geeta Bai soksat 1.4.95
. Sohan Lal Meena - :20,12.2004
' Sunil Sukhwal s 1,12.2006
| Ambalal Gameti 7% 25.11.2004
| Deepak Dangi 10t 17,3:2007
| Dharmendra Kumawat Dip-Engg. 5.1.2004
. Gopal Dangi 10t 7.7:2007
Jumme Khan Pathan 1ath 1.6.2006
BA,PGDCA - 1.7.2009
: Poonam Chand 12th -~ .. ) 30.5.2002
I Ashok Kumar Sharma MA B.Ed- .~ %{:19,11.2009
i Barma Meena 9th 16.5.2011
| Gaurav Sharma MA - 1 Npv.2007
, Manlsh Sharma B.Sc (Maths) | Nov.2007
' 8th o :
Bhanwar Lal Mund Aug. 2004
Sanjay Kumar Kumar BA 27.10.2006
| Sarwan Kumar g . .| 30.4.2007
| Dinesh Teji MALLB -~ 1.8.2003
. Suresh Kumar BA © ] 1.7.2006 -
— - Sth

1.4.2004
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' OA 499/2011 . Rajendra Gurjar g 14, 8\97
, Hansraj g 3.3. z'oos
5 _ Gautam Samariya gh 5.12. 2001
e _ Narendra Singh 10th 1.5, zoo7
OA 500/2011 . Shailendra Shankhala MA 14.5. 1997
: Alok Vyas BA 18 9. 2001
| { Gulab BA 5.12. 2001
!' i Amit Pandit MA 3.7. 2002
I OA 501/2011 Lal Chand Nath BA 6.5.2002
{ . Amar Singh gt 16. 10‘2008
f _Iswar Sharma 10 3.3.2003
3 ' Sharwan Bhati g 13.8.2007
ﬁ‘ o Lalit Kumar BA : 12,5,2603
TOA502/2011 - Lalit Gehlot gh 3.9.2001
1 “ Tulsi Ram g 2.5. zooz
, " Sharwan Vyas MA 1,1. 2006
: Smt.Bhanwari Devi gh 17 5.2000
' ' Kailash Kumar Chawariya 12 1.1, 119'96
' Dinesh Vaishnav 10th 13.4.20'\09
; OA 511/2011 , Vinod Godara BA Oct2003 5
! | Ramesh Soni B.Comeli Yr | 20.2.2006 AN
l * Randhir Kumar BA 14.10.2008
l * Subhash Chander MA Apfil 2:()92
; ~___SohansSingh 10th 15.2.2007
0A512/2011 . Mohd Ifran R 25.2.22008
f Vikram . 101 22.2.2008
. Ratan Lal s July, 2002
| | Kishore s July, 2002
[ OA517/2011 . Vimal Kumar Swami MA 1.12.2005
, Krishan Kumar Kansara 12' 1.1.2007
! ‘ ’ Madhuri Sarswat BA i 8 2008
[ ' Shravan Kumar Shankhla BA 1.2.2007
1 Mahender Singh Parihar gth 29.3.2007
| Ravindra Kumar 8th 1,1.2005|
, 0A 518/2011 | Sharwan Kumar Meghwal gih 1.4.2002 |
‘ ! Hari Prakash Suthar 6.Com 11.12.2003
- Rajesh Kumar Jhungh sth 3.3.2003
! ' Mahender Kumar Ramawat MA 3.12.2003
| Praveen Sharma B 3.12.2003
' sukhvinder Singh 12t 28 11. 20'3\3
"0A519/2011 " Kamal Kishore Swami B.Com 545.3001
| , Shiv Kuamr Swami BA. 1.5.2005 (‘*,
! | Jitendra Jhungh 5t 7.4.1998 COUN
! i Ram Swaroop Meena 7" 13.9.2001
5 ' Nirmal Kumar Kheriwal MA 8.10.2001
'; ~_Raj Kumar Barupal BA 1.4.2004
} 0A523/2011 . Jitendra Singh Rajput BA 3Q.12.2Q;d
} | Jitender Sharma BA IL,IT! 24.8,200%
.  Ratan Lal Sen M.Com 2.12.2002
! Vishal Kumar Modi BA - 29.3.2001
' BA-II 13,10.2008|

\Abdul Qadir e

—— - -



. OA 5242011 Raj Kumar Mali B.Com(U/S) | 24.8.2009
Bharat Kumar Modji Dip.in Inf.Tech | 21.9.2010
BSCIT
Gaurav Chouhan Hr.Sc. 14.5.2011
. PushpkantSharma 2.1.2002
0A 16/2012 Yashwant Kumar Rawal 10" ~171.10.2008
[0A77/2012 Ram SagarMeena 10" 16,2006
0A 91/2012 Gauri Shankar ' g 1.1.2002
| ~ Mohd.Umar 1ot Aug. 2007
0A172/2012 Gopal Kasara MA DLL 21.2.2002
I - Mukesh Gayri M.Com.BEd | 18.6.2002
Harish Lakshkar BA, Bed Alg.2008
Miss.Priyanka Soni B.Com.B.Ed Nov.2008
i | Moti Lal Dangi A jan.2002
' Roop Lal Dangi o 8th April 2002
" 0A 173/2012 . Pushkar Lal Dangi : 10" 1.6.2006 “
i* % BaluRam Dangi tath 6.6.2007
! - | Vijay Lohar BAN 1.4.2008
~— . Poonam Chand Meena | 5.6.2007
./{t Smt.Sushila Bai Sonawat semi.U 1,7.2005
| . Kamlesh Verma 8.Com Aug.2007
! | Yashwantloshi | MAPmCometer | ggo009
i 0A 386/2011 , Anil Kumar Solanki BA Il 27.6.2002
’ - Deepak Parihar BA 6.8.2007
o " Purkh Das BA Ist 20.12.2001
Prem Prakash Sahu 1 BA 24.7.2007
' OA 387/2011 " Jaideep Solanki BA 19.9.2002
' Bhawani Singh BA Ist 20.7.2002
; | Mahaveer Singh MA | 26,6.2008
| Rakesh Puri 12" 6.8.2007
| | surendra Bhati BA 4.8.1999
* t Shankar Lal Parmar | MA 11822002
' OA482/2011 | Tabish Anwar 12" 18.6.2007
S | Jagdish Singh Rathore BA 1.4.2003
| Rajendra Kumar Parihar BA £.7.2002
| Kanhaiya Lal oA 21.8.2004
L Vipul Tandan 8 | 9.1C.2006
£ Ramesh MA 1.11.2007
* Raju Ram Mali 5th 1.4.2009
' Narpat Lal Parihar 9th 1.2.2003
i Hitesh Chandra 9th 1.1.2003
' Smt.Lalita 9 th 25.8.2003
l :
|OA4gaj201L Jitendra Kachawaha BA 15.10.2002
| [ Deep Singh BA 4.9.2002
;' Ugam Singh BA - 4 25.11.2002
’ I Kushal Singh BA 25.10.2002
. ipauat 8th 23.11.2006
| OA 485/2011 | Praveen Singh 12 th 1.10.2002
: ' Mahendra Singh 8 th -1 15.5.1997
i . Suresh Kumar ‘ 8 th 1.12.2008

\ Satveer . |8th 12162007




‘ Z,l;r'
i 0A 464/2011 Arun Kumar | 8th 1.5.1996
| : ,Senthosh Kumar 8 th E7.12.2007
Raju | Sth 20.5.1997
! Mahendra Gurger 8th 6.8.1997
Chandra Prakash BA Pass :il :5.2002
. . Deepa Ram ~ _| BAPass Sept 2007
OA 465/2011 Gopal Lal Prajapat 12 th thp pass 1.9. 2006
Anandi Lal Saini 12 th pass i Jan 2008
Tikam Chand Sen 10thpass | 18.2.2003
o . Hukam Chand Sainj _ . 12thpass | 2270007
OA 466/2011 . Manoj Kumar Bora Not | indicated 15.3.2002
; . M.Com
’: Satyanarayan Kansara I M.Com August, 2005
| Nitesh Tolawat i 8th | D!ec 2006
,' Narendra Meena 10th 9/10.2007
~laxmanSingh _ o 1:16.10.2009
OA 467/2011 Chandra Prakash | Not - | 24.8.2800
mentioned - .
.Bhanwar La| Chaudhary .do. 28.8.2005
Lalit 10" pass | 1.1.2008
- _Smt. Lalita » 112%™ pass 1242004
OA 468/2011 Inder Singh Chauhan 12th 13l1.2000
Pradeep Singh 8 th 3.2008
Amrav Dan Charan | BA .2002
_Manisha 3 B | BA - 7 7.2008
4, The applicants contend that they were engaged on daily wages they have been

primarily performing auxiliary office duties from time to time as per the grders of thejr

5o

officials in charge on full time duty of eight hours a day. There is no difference between

the nature of work entrusted to them and that being performed

employees which they have discharged to the full satlsfactlon of the res

‘refer to OM No. 49014/2/86 Estt.(C) dated 7.6.1988»01%;:

,-'f!
ers and regular employees is ¢

scale’
allowance for work of eight hours a day. Where the work being done

workers is different from the

work done by a regular employee the casua

by the regular
7ondents. The

he respSndent

WhICh inter alia provides that.where the. nature of work entrusted to

he same the casual w_orker§ may be paid

plus dearness
by the casual

i workers may

be paid only the minimum wages notified, by the Ministry of Labour|or the State

} Government/Union Territory Administration, whichever is higher as per

ihe minimum

P

JE——
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wages Act, 1948. Where a Department'is already paying dailv wages at a hlgher rate
the praéticé is to be continued with the é?pproval of its Financial Advisor. The casual
workers are‘to be paid weekly off after su days of continuous work. 'ijhe DoPT issued
another circglar dated 10.9,1993 relatirg to the grant of temporary status and
regularization of casual workers under ther-directives of the Principal Bencﬁ of CAT dated
16" Feb. 1930 in the case of Rajkamal al;d; others Vs. Uol. [A4]. The guidelines dated
7.6.1988 would continue to hold good simultaneously. Accordingly the applicants were
being paid wages at the rate of 1/30" of the minimum of pay plus DA and it has been

‘L
penodxcally revised. The guidelines of the DoPT for merger of the 50% of the DA with

%

basic pay dated 31.5.2004 have also beeh put into effect in respect of the applicants.
[A5]. In sum and substance by the time we ‘_:r'each 1.10.2010 we find that the applicants

have been paid Rs.292/- per day [A8].

5. The grievance of the applicants ar;s'es from the fact that the respondent No.3
issued an order vide his order dated 31.5.2011 [A1] that the recommendations of the 6"
Pay Commission are applicable only to the Casual Labourers conféerred with temporary

status and are not applicable to the casual workers without temporary status. The same

order withdraws the earlier orders and directs that the applicants be paid at the rate of

Rs. 164/- per déy where the nature of the v(-'érk of casual workers is the same as that of

z &

__regular employees. The applicants have cd?ﬁe to this Tribunal againgf fhe afore order
- ‘ﬁ
S ﬂﬁ@ The Iearned counsel for the applicants contends that the lmpugned order is based

~ 'j—,’ 'i i .3

OM dated 1 29 2008 that the 6" Pay Commbslon recommendations is only applicable to

N + j Dy
e ‘éq! y(// rkers with temporary status. The learned counsel‘for the applicants has

"y
] f!(t' the applicants were doing th@ same work as the regular workers and
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categories of workers violative of Articles 14 and 21 of the Constitution. They are being
treated as separate classes without there Heing any intelligent differenfia, amongst the
sahe. The appllcants have also referred eo the case of Surinder Smgh Vrs. Union of
India AIR 1986 sC 584 and contend that the matter is ao longer integra with the passing

of the afore mentioned judgment.

Case of the respondents
6. The counsel for the respondents:has fully eontested the QA. The principal
argument of the respondents is that Do,PT OM dated 10.9.1993 [A5] wgs issued in
pursuance of judgment of Principal Benché}of CAT dated 16.2.1990 to| grant ten.:porary
status and regularization to those casual !abour who were emp[;jyed at that point of
time and had rendered one year of contisﬁ_hous service in CentraIA Government offices
other than ir the Departments of TeIeEom post and Railways The DoPT had
subsequently issued a clarification vide Of\l N0.40011/6/2002-Estt& dated 6.6.2002
clarifying that the scheme re/at/ng to the gr ant of temporary scheme as per order dated
10-09-1993 s not an ongoing scheme bu,t'rather one one time dispensation to those
who had beeiavgiven temporary status on cefnpletion of 240 days Qf work or 206 days in
case of office}s.having 5 days week. It wa‘sg further clarified tf;at tho"se who had been

granted temporary status would not be strigped of the same but the|those who have

~ *

_loined the service on'a subsequent date ca:r}_mot seek to derive advantage of this order .

for grant of temporary status . The nature. of work of these employees is different and

as such they are being given wages at the, highest of the minimu&rp; v/ag.es at Rs. 164/-
applicants as it
tinue to receive
BLip D employees

6"’“Centr‘al Pay

7

S
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Facts in issue:

7. After having gone through the pleadings of the parties and listen to their oral

submissions the following facts in issue emarge:

-

{i) Whether the applicants thve been performing the same nature of
duties as the regular employees?

(ii) Whether the reduction of wages as has been ordered vide the impugned
order [A1], violates Article.14 and 21?

(iii) What relief(s) if any could be granted to the applicants?

Findings

o Whether the applicants have been perforniing the same nature of duties as the regular
"~ employees?

H
\

8. The recruitment of casual workers :and persons on daily wa-ges was reviewed in
the year 1998 on the basis of which the Department of‘Persc.)rFihenl and. Training, Ministry
of Personnel Public Grievances and Pensions, issued OM No. 49014/2/86-Estt© dated
7" June, 1988. This OM started by recogbizing that persons on daily wages should not
be recruited for work of regular nature but only for work which is casual, seasonal or

intermittent by nature for which regular posts cannot be created. The OM further

provides:

fih, Where the nature of work entrusted to the casual werkers and regular
\:\ ) ‘-i-\. employees is the same, the casual workers may be paid at the rate of
\1.,__, \ 1/30" of the pay at the minimum of the relevani pcy scale plus
' i i dearness allowance for work of 8 hours a day.
* In cases where the work dcne by a casual worker is different from the
" work done by a regular employee, the casual worker may be paid only
the minimum wages notified by the Ministry of Labour or the State
Government/Union Territorv Administration, whichever is higher, as per
the minimum Wages Act, 148, However, if a ljepartment is already
paying daily wages at a kigher rate, the practice could be continued
- with the approval of its Finar:cial Adviser.
(ix) Where work of more than ore type is to be performed thiough the year
but each type of work does not justify a separate regular employees, a
e multifunctional post may be created for handling those ltems of work
with the concurrence of the Ministry of Finance.

/5



9. In the year 1993 the Pr|nC|paI Bench o* Central Administrative Tribunal delivered
: .i

a judgment on_'_l6.2.1990 in the case of Raj/gamal and others Vs. Union of India and
others (1990) 13 ATC 478 therein it issuedf ;:ertain directions to the Govt. of India, as

under:

“29. In the //ght of the foregomg, the appllcatlon is disposed of with the

followmg findings; orders and dlrect/ons

(i) 'We hold that the present practlce and procedure followed by different

m/nlstr/es/departments and ; the offices under them in : the matter of

engagement d/sengagement and regularization of: casual labourers on

the basis of their separate stlength of staff results in. ine qu«lities and

g_r;/ust/ce The Government of India, except the Ministry of RaiLways,

should be treated as a singie unit in the context of engagement and

regularization of casual labourers

(i) The impugned orders dated 12th October, 1989 oassed by the

respondents, are set aside and quashed

(iii)  The respondents are _dlrected ‘to continue the services of-th..,"_:applicants

as casual laborers in the regular vacancies in the post of Group D arising

in the Ministry of Food and Clwl Supplies and its offices at Delhi and to
cons:der their regularization i m such vacancies;

(iv) In case, no vacancies exist in’ the Ministry of Food and Civil Supplies and

its offices, they should be adjusted against the vacanc:els of Group D

staff, in other m/nlstrles/departments/attached/subordmate offices for

appointment in accordance with the scheme directed to be prepared as
ment/oned in paragraph 21 above :
(v) The respondents are d/rected not to induct fresh recruits as casual
labourers through Emp’oyment Exchange or otherwise, overlooking the
preferential claims of the applicants, and .
The emoluments to be g:ven :ito the applicants till their regularization
should be strictly in accordance with the orders and instructions issued
Ly the Department of Personnel and Training. After their i, |eaular/zatlon,
they shall be paid the same pay and allowances as, regu!ar employees

be/ong/ng to the Group D category

thereafte. directing the respondents that the status quo as regard the
continuance of all the four applicants as casual labourers, be
r*amta/ned is made absolute

1 ;p_a{tragraph 2
that the recrufi'ltment of casual workers wéj?’iuld continue as contained in OM dated
7.6.1988. On 31 5.2004 the DOPT issued & vnevnsed oM V|de No 49014/5/2004-Estt©
directing merger of 50% of the Dearness A?’I@wance with basig;Ea:\L 'a‘O(};’COmputation of

daily rates of wages of casual labourer as under:

v

/‘; t.

‘%;_»Tne interim order passed .on December 11 1989 alra continued ¥

—_— — ——
C——
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“The undersigned is directet to say that references have been
received from various quarters seéking clarification whether 50% of
Dearness Allowance merged with hasic pay to Central Gover:sient
employees w.e.f. 1.4.2004 vide Miaistry of Finance, Depurifinest of
Expenditure OM No.105/1/104-I1C Jated Ist March, 2004 would be

admissible to casual labourers jor the purpose of comiputatiori of
their daily rates of wages. :

The matter has been considered in consultation with the
Minisiry of Finance and it has been cecided that 50% of the Dearness
Allswance merged with the basic’ray will be admissible to casual
labourers with temporary status end also to casual empidyjees who
are entitled to daily rate of wages with reference to the minimum of
the pay scale for corresponding "egular Group D official w.e.f Ist
April, 2004 for the purpose of camputation of their daily rates of
gdges. The casual labourers entitled to daily wages not linked to the
minimum of the pay scale plus Decuir:ess Allowance for rfrrresp_ondmg
Group-D employees or casual workar: /contmgent empiovses engaged
on part time basis shall not be entitled to the above benefit.

9]

This issues in concurrence wn‘h Department of Expendlture ic
UO No.105/1/2004-IC dated 19 sz 2004.”

11. On the basis of the above ‘circula’r the respondent No.5 issued OM dated
9.7.2007, the relevant part of which reads as {ollows:

oL
R

“In aceordance with the instruction laid down in the Depariment of
Personnel & Training Om No.49014/2/86-Estt© dated 7.6.1988 read
with DOPT Circular No0.49014/5/2904 dated 31/5/2004, sanction is
hereby accorded to the payment of cusual workers paid on daily wage
basis, where nature of work is the sara2 a that of the regular ciiicyees
at the rate of 1/30"™ of the pay at the minimum. of time scale nf pay of
the Group D staff plus Dearness Pay plus dearness allowtrtces, ie.,
1/30" of (Rs.2550/+ Rs. 1,275+ Rs. 11(9, 25/1338 75 ie., Rs 164/ prday
Gfor8hours of work a day. .

2. Inc cases where the work done by-casual work is different from the
work done by regular employees, tié daily wages payakle, will.be Rs.
144/- per day in terms of Dy.Labour Welfare Commissiciier {Central)
communication Ref.No.Dy.LWC(C)/NMNR/2005/4000 dated 30.9.2005.”

12. The respondent organization acknowledged that the work being done-by the

Ilc?mts was the same as that of the rng*ar employees and they were not casual

or‘kers on"cia ly wages performlng dn‘ferent sut of casual duties. In recognition of this
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11/289 dated 18”‘ October, 2010 [A7& A8] The late

4

employee would normaHy agree to do. It varies from mamte ance of the records,

3‘

@

31
‘f.f

mght and guard duty, drlvmgﬁehlcles, waterlng the pEa- 'ss to

(" ion'a

this scheme.
e
13, Admittedly, the Scheme of 1993 was a one tlme dlspensatlon ThIS issue has
been dealt wnth in a decided case by the Hon ble Supreme Court Unlon\of Indla Vs.
Mohanlal aanothers, (2002) 4 SCC 573 and?held as.under'?
: "”6 Clause 4 of the Scheme i:s"very clear that the conferme'nt*of v
T ‘temporary’ status is to be given to:the casual labourers who were in s
: employment as on the date of commencement of the Scheme.’ “.Some of ~ ‘5?\ '

the . Contral Administrative Trlbunals took the.view that ﬁls Is an -
ongoing scheme and as and when casua/ labourers complete 240 L’a/s 4
of work in a year or 206 days (in ccse of offices observmg 5 days a -
S, week), they are entitled to get ’tempo'fary status. We do not thing that
353 \\\’elause 4 of the Scheme envisages it ds an orgoing scheme.‘ In order to
acqwre ‘temporary’ status, the casual labourer should have been in;.
employrlent as on the date of commencement of the Scheme .and he
shou]d heve also rendered a contmuous service of ai. :eas. one. year

Whlaﬁ) means that he should have been engaged for a per/od of at Ieast R

‘ -"240 ;days in a year or 206 days in case of offices. obserwng 5 days a.

eék Fro m clause 4 af the Scheme, it does no appear to be a gen'eral

all the casual workers, as and v_‘y‘hen they complete_one, ye'ar’s




14,

payment of daily wage worliers shouid,he,madé..:'

CPWD and others, AIR 198'5 sC584:

contmuous serwce,;Of course, itvis. up to the Umon govemment to
formulate any scheme as and when lt is found necessary that the casual
labourers are to be given temporary tatus and. Iater they are to be
absorbed in Group D posts.

8. The Division Benci of the Calcutta 1igli Court in T.Rajakili V. Union of
India WP(CT) NO.86 of 1999 (Cal)(DB) ‘held that clause 7 must be read in
a manner in which it.does not render it unconstitutional. The employers
cannot at their whim dispense with the services of the casual labourers
who have acqulred ”temporary status. ‘The entire object of the 1993
scheme was to regui‘ar/ze all casual workers. To allow such uncanalised
power of termination .would- also; defeat the object of he Scheme.
Dispensing with the services of a. casual Iabourer under clause 7 in our
view, could be for mlsconduct etc. :

9. Having regard to the general scheme of 1943, we are also of the view

that- the casual Iabourers who acquire ’temporary status cannot be
removed merely on the whlms and fancies of the employer. If there is
sufficient work and other casual labourers are.still to be employed by
the employer for carr ving out the work the casual labourers who have
acquired ’tempora:y status shall not be rera o*'ed from service as per
clause 7 of the Scheme. If there is serious m/sconduct or violation of
service ruies, it wou:d be open to" the empfover tu dispense with. the
services ofa casual ic bourer who had acqulred the 'temporary status,”

Now we come to thie question‘ that what is the guiding principle whereby the

Py

¢

“One. would -have ‘though that the judgment.in the
Nehru Yuvak 'Kendra’s ~case (supra). concluded further
argument on 'he questlon, 1._'However, Shri V.C.Mahajan,
learned counsel for the Central"Govenemn't -reiterated the
same argument'and also contended tha ﬁ_e"doctrine of ‘equal
pay for equal work’ was a- mere abstract ‘doctr;ne and that it
was not capable of bemg enforced in'd court of law. He
referred us to- the observations-.of thls ‘court .in. Kishori
Mohanlal Bakshl s, Unlon of lndra, AIR 1962 SC 1139. We are
not a little surp -ised that such an’ ar_';ument should be
advanced on behalf: of the Central Govern nt 36 years after
the passing of i‘he Const/tutlon ‘and. 1"3 ears «ter the Forty
Second Amendme nt proc!armmg lndia as o Socialist republic,.
The Central Gcévernment like - all organism of the State is
committed to the: Directive Prmcrples of State Policy and Art.39
enshrines the punr/ple of equal pay for. equal work, In Randhir
Singh Vs.. Unior: cf India, (1982) 3 SCR 298 (AIR 1982 sC 879).
this court ha oc cusion, to explai theiob: °rvatrons ln KIShOI’I

Z'The:qu'estionﬂ"was answered by the

Hon'ble Apex Court in the (.'ioe of Surmder Smgh and another Vs. The Engineer-in-Chief,
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Mohan Lal Bakshi V Umon of Indla (supra) ana to pomt out
how the prmcrple of equal pay for, equal work Is not an
abstract doctrine and how, it is a vital and. 'wgorous doctrine
accepted through the world- part:cularly A by all: solcmhst o
countries. For the benefit of thos i -
aware of it, we may pomt out ha ci :
Singh’s case has been followed in. many.number of cases by -
this Court and has been afflrmed by a Constltutlon ‘Bench of - "
this Court in D.S.Nakara V.Union of lndla (1983) 2 SCR 16'5 AIR -
" 1583 SC 130, The Central Government ‘the State Go erniients
and likewise all public sector undertokmgs are: expected to
" function like model and enllghtened employers and arguments
such+as those which were advanced'. before\ us thdt the
_ pr/naple of equal pay for Fqual work’ is an abstract doctrine
a which cannot be enforced;in a court of law should rlllcome‘-'
_from the mouths of the State and the State Undertaklngs. We
sillow both the writ petltlons and direct the respondents,[ asin. €
‘he Nehru Yuvak Kendra’s case (supra).to pay to the petlt/oners CT
and all other daily rated! employees the same’ sulary and_‘.'» L
allowances as are paid to; regular and pe ,anent employees
with effect from the date when. they were :.respectively
employed. The respondents will pay to each of the petitioners
a sum of Rs. 1000/- towards their costs. We also record our
regret that many employees are kept in: s vice \on" a
. temporary daily-wage basls without. thelrﬂ {3 v:ces ‘being
.regularized. We hope t Jat the Government will] take
 appropriate action to regulanze the services of all those who
have been_in contmuous employment' for more than six
months.”

3

he conclusion —the
duties of a regular

{45 7.6.1988 despite

e gié‘f
that such employee is found gullty 6f mlsconduct when his's )

wnth altogether Under other cor}d’r ons the service 're protected The Hon ble

work as regula:rﬁ employees and evién more._.

inciple. The seeond
ven doing the same

_We‘.ear'\lnotflmagline that a regular_ ubc
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effect. Where the applicants haV_e bee

more and continue to do S0 is ‘a factt :

fact that a circular has been iss ued by a superior- authorlty The thlrd COﬂClUSlOn is that

by issue of the impugned OM dated 31,5.’2011_ [Al] tha m,et_’eh_él facts are not altered by

one stroke.of pen. What the applicant v've'réid'oing:'-'earlier:-t'hey continue to do so

gven after the issue of the imp_l:lgned 'Q'IIVI _s”a‘lireavd.{/ held that Where the nature of

work remains to be the same as the regular.employees the paymeiit will also continue

to be the same.

reproduced. - ‘

Article 14: Equality before Iaw. -The State shall not deny to any person equality
before the law or the equal protectlon of the Iaws w:thm the terntory of India.”

* and has been the corner stone for s0 manyjudgments / ecisions of various courts more
so of the Hon’ble Apex Court It is also to be noted that it fr.ms a part of the basic
frame work of the constntutxon as’ enunciated n HIS Hol/ness Keshvanand Bhart:

Sripadagalvary and others V.. ;.tate of Kerala and anothel. AIR 1973 SC 1461 Case.
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‘ e once one is used to a higher set of incom it is difficult for him to curtail one’s
|

requirements to a lower income.

18 It is also significant to note that no show cause notice has been issued to

the applicants before reducing their daily wages structure. While certainly the services

of the applicants as decided in the case of Union of India Vs, Mohanlal and others,

i

- e di . tn

| . (supra) can be dispensed with one montn’s notice by means of a termination
[ : ’ .

t simplicitor.  Fer veducing or altering the wage structure to their disadvantage will
| . , ,

require prior ;i ow cause and giving them opportunity of being heard. The principle of

.audi alteram rartem is inviolate in such cases. In any event, such a reduction is not

justified in t:.€ cases in hand. <q

What relief(s) if any could be granted to the upplicants? K

19. Answer to the first two questions which go in favour of he applicants, obvi‘ou|sly, p‘e}'suadé

the Tribunal to e nswer this question too in their favour. in view of the discussions on the above

issues we coma to the conclusion that the unilat2ral action of the respondents in reducing the

wages of the acplicants without having given them an opportunity to show cause|is violative of

not only the constitutional provisions but also the principles of natural justice. it is/henceybad

under law. The following reliefs are, therefore, ordered:

: The impugned order dated 3i.5.2011 [A1] is hereby quashed.
The respondents are directed to continue making payment to the
applicants @ 1/30th of the pay at the minimum of the time scale of the

. Group ‘D’ staff plus dearness allowance je., Rs. 292 per days as basic

S oy w.e.f 1.7.2008 with all consequential benefits.

‘,55.'}’2/0 mo‘dification of the OM dated 12.9.2008 is warranted as the legality
) § f the OM has not been in challenge nor would the same be necessary

iffor granting the reliefs (i) antd i) s
71 // No order as to the costs. - b :
X ".,»:;"‘/‘ﬁ' e MA No. 142/2012 in DA 534/2011 is‘rendered infructuous in view oflthe dispossi of-

(1)

" (ui),

: ) the above OAs.-~ / /f / 3 )
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